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14 hrs.

STATEMENT RE. SOVIET PRIME
MINISTER'S RECENT VISIT TO
INDIA

THE PRIME MINISTER (SHRI
MORARJI DESAI): Mr. Speaker, Sir,
as the House 1s aware, the Chairman
of the Councy of Ministers of USSR,
His Excellency Mr. A, N. Kosygin paid
an official visit to India from March, 9
to 15, 1879. Since his last visit to
India in 1968, there had been geveral
changes in the face of Indian economy
and agriculture. We therefore thought
that i1t would be appropriate for us to
acquaint him with the pace and quality
of Indian development. Hig programme
accordingly included three days of
stay in Dellu and two days for visite
to outside places. He visifed the
Heavy Engineering Corporation plant
in Ranchi, spent some time at Anand
visiting a typical Indian village, the
Amul Dairy plant and the National
Dairy Development Board. He also
vigsited the Hindustan Machine Tools
plant and the Indian Space Research
Organisation Centre at Bangalore.
Wherever he went he showed keen
appreciation of the institutions he
visited ang the warmth of his recep-~
tion,

During his stay in Delhi, he had
several long discussions with me and
with the Deputy Prime Minister (Fin-
ance) and Deputy Prime Minister (De-
fence), the Minister of External Affairs ,
and the Minister of Industry. We had
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two plenary meetings with some mem-
berg of our Government and the se-
mor members of his delegation. The
joinl communique a copy of which is
placed on the Table of the House,
gives 8 summary on the jmportant
points arising out of the various dis-
cussions. [Placed in Library. See No.
LT-4157A/79]. Since the communique
coniains the important conclusions we
reached during our discussions I am
refraining from repeating them here.

Indo-Soviet relalions are a wivid
demonstration of how two countries
different in their soric-economic sfruc-
tures can work together for bilateral
advaniage and on the basis of Panch-
sheel Cooperation between our two
countries has gathered new momentum
and constitutes an important factor
for peace and stability in Asia, indeed
in the world.

Soviet Union recogniscs the validity
of India’s policy of non-alignment
which is reflected in our independence
of judgment an  action. We on our
part recognise what Soviet Union has
done fo ensure detente and promoting
cooperation in Eurove. We would like
to see this process hf detente extended
to other parts of the globe. It was
therefore natural that we viewed with
some concern the disturbed situation
jn South East Asia an also in our
West We agreed that the people of a
eountry should be allowed to develop
{hemselves without outside interfer-
ence. in a manner of their choice and
in a way suited to their own genius.
We alsc agreed that relations between
countries must be governed on basic
principles such as respect for terri-
torial integrity, sovercignty and non-
uvse of force. We recognised that for
peace an stability in Asia it was
necessary for all countries in the re-
gion to cooperate with each other for
mutual henefit and on the basis of
equality and respect for sovereignty,

T am verv happy to say that there
was p vers wide ranging similarity of
views between our two countries. As
the House is aware, the mutually
beneficial cooperation between India
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and the Soviet Union extends fo a
very large number of flelds. It is a
happy tradition in Indo-Soviet rela-
tions that the leaders of the 1wo
countries periodically meet an ex-
change views on a number of subjects
covering both bilateral relations and
the international situation, The pre-
sent visit hag once again demonstrat-
ed the great value of such contracts
since they serve to bring the two
countries even closer together. We are
confident that as & result of the dis-
cussions held during this visit, Indo-
Soviel cooperation will receive a fur-
ther impetus and the degree of under-
standing which prewails between us
will grow as time goes by.

e

14.06 hrs,

INDUSTRIES (DEVELOPMENT AND
REGULATION) AMENDMENT BILL—
Contd.

MR, SPEAKER: We continue with
the earlier debate,

SHRI VAYALAR RAV1 (Chirayin-
kil): Mr. Speaker, Sir, this Bill intro-
duced by Mr. George Fernandes has
very limited scope hut at the same
time the important issue remains to
be solved, Of course, the hon, Minis-
ier hag been very keen to avail him-
self of every opportunity to speak in
the House. It is quite welcome. He
is now speaking of including within
the scope of the power of the Govern-
ment to lake over A few ilems like
pressure cooker, cutlery, etc. He is
just marking utterances of taking over
of many industries. Sir, instead of
taking over, he is only making ulter-
ances of taking over. If the Govern-
ment's intention is 1o take over these
industries, they have {0 do it in a
proper manner, I am not surprised
at the utterances of Shri George Fer-
nandes. because once he said that
drinking water was not available in
his constituency whereas the previous
Congress Government had gone ob
construrfing five-star hotels in India.
1 would like to tell this House that

Shri George Fernandes has spent more *
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than Rupees six lakhs for going abroad,
For what? He could have remained
in India, done some home work for
the industrial Jevelopment of this
country and this amount he could have
saved and spent in his constituency
Muzaflarpur for giving drinking water.
I have no objection to his going abroad;
a Minmister may have to go abroad,
bul I am objecting to his double talk,
I am objecting to this sort of hypo-
cricy. When I was speaking earlier,
Mr Deputy-Speaker asked me why 1
was mentioning about the pomp and
glory for Mr. George Fernandes, We
know the pomp and glory was in old
Roman siyle of many demagogues like
Juliug Caesar, Mark Antony and Bru-
tus. That 1s why, I said when you
speak and make some utterances, there
must be some validity about: them.
Shri George Fernandes speaks of take-
over of TISCO. I have no quarrel
with him. Let him take it over, but
later the Prime Minister said that it
was hig private opinion. Every Minis-
ter hag two opinions, one is public and
the other is private cpinjon. I do not
know, how the country will be run by
the private opinion of these Ministers.
One private opinion of the Prime Min-
ister has cost many lives and another
private opinion of Shri George Fernan-
des is creating lot of trouble and fAutter
in the industrial sector. I do not
know what will happen in this coun-
try

The point that I am making is that.
What is the purpose of the Ministers
expressing their private opinion in
public and their public opinion in
private? If the Government is serious
in taking over certain indusiries in
the national interest, go ahead; we will
support you, We are fully with you
in any kind of social measure which
benefits the society, but it is no use
making utterances to frighten some-
body with vengeance for something,
for ulterior motive This only Shri
CGeorge Fernandes can explain.

TISCO is the clissic case; not only
that, Shri George Fernandes has been
speaking of take-over of some other



